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Mr. Speaker: He is going too mucb 
into detail and giving information. 
'His question assumes so many things 
which it is not probably possible for 
the Minister to accept. 
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Dr. p. S. Deshmukh: May I know it 
the rates of refreshments bave recently 
been increased very largely. and if 
this bas any connection with tire __ 
hancement of rent? 

Shri L. B. Shastri: No, it has no 
connection with that. In fact, as I said 
before. the rates were low, and we 
have increased it on account of that. 
They are getting considerable pro1lt 
out of tlrese refreshment rooms and 
hotels. So the Railways thought it 
proper to inere; se. 

Shri S. C. Samanta: The contract 
catering system and the departmental 
catering system, both exist at preseDt. 
May I know how they compare? 

Shri L. B. Shastri: In the opinlon 
of the Railway Officers. tire licensJDc 
system is better than the contract 
system. 

CENTRAL SECRETARIAT CLERICAL SEItVJQ 
SCHEME 

*1956. Shri S. C. Samanta: (a) Will 
the Minister of Home Affairs be pleas-
ed to state whether the Central 
Secretariat Clerical Service Scheme 
has been finally drafted and approved 
by tbe Government of India? 

(b) Have all the Ministries concern-
ed been consulted while draftinl/: the 
Scheme? 

(c) What were the reactions of the 
Ministry of Finance? 

(d) Is the final decision of the Gov-
ernment of India being worked out or 
when is it expected to be worked out! 

The Minister of Home Affairs and 
States (Dr. Katju): (a) The Central 
Secretariat Clerical Service Scheme 
has been drafted and is under con-
sideration. 

(b) and (c l. All Ministries includ.-
ing the Ministry of Finance were con-
sulted and they have agreed generally 
to the Scheme. 

(d) A decision is expected to be 
reached very slrortly. 

Shri S. C. Samanta: The second 
division system was abolished in 1939, 
and it has again been re-introduced. 
May I know whether the clerks that 
were in office have been given all 
facilities that are due? 

Dr. Katju: This is a very compli-
cated matter. and deals with a very 
large number of clerks employed in 
tire Central Secretariat. It is not possi-
ble for me to deal with special cases 
and special groups individually in sup-
plementary questions. 
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Shri S. C. Samanta: Is Government 
aware that some Upper Division Clerks 
serving for more than ten years are 
not being promoted as yet in the Com-
merce and Industries Ministry? 

Dr. Katju: I require notice for this 
question. 
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Mr. Speaker: His question is: Will 
this system be extended to the Part 
uen States? 

I),r. Katju: This is for the Central 
secretariat Clerical Service. It has 
nothing to do with Part' "C" States. 
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Shri Damodara Menon: May I know 
whether in preparing this Central 
Secretariat Clerical Service Scheme the 
Government have taken into con-
sideration the demand of the third 
division clerks that their pay-scales 
must be revised and that they must 
he given permanency in service, and 
if so. how far the scheme is calculated 
to satisfy their grievances? 

Mr. Speaker: This question amounts 
to a representation on behalf of the 
employees. Such questions should not 
be put in the House as far as possible. 

Shri Velayndhan: May I know 
whether the scheme will be submitted 
to the Union Public Service Commis-
sion before it is finally settled? 

Dr . Katju: I do "ot think so. 
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.AGRICULTURAL STATISTICS 

*1957. Shri S. C. Samanta: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether the system "f collec-
tion of agricultural Statistics in India 
has been changed: 

(b) if so. what are the changes made; 
(c) how many statisticians have 

been sent abroad to receive further 
education in International Training 
Centres and Seminars; and 

(d) how many field experts from 
abroad have come to India to assist 
in developing appropriate agricultural 
statistical systems? 

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a) 
There has been no change in the sys-
tem of collection of agricultural 
statistics as such in India in recent 
years. There has. however, been con-
si,Perable improvement in the coverage 
as well as the substitution of the eye 
estimation method by the sample 
survey (crop cutting) method in a 
number of areas. 

(b) Agricultural Statistics being a 
State subject. the State Governments 
are responsible for their primary col-
lection. The Ministry of Food and 
Agriculture at the Centre collect and 
publish them on an aU-India basis. 

(c) One. 
(d) None so far. 
Shri S. C. Samanta: As the agricul-

tural statistics that are available noW' 
is alleged to be defective may I know 
what steps the Central Government 
have taken to improve the method of 
collecting data, and what instructions 
have been given to the States in this 
behalf? 

Shri Karmarkar: In regard to agri-
cultural statistics, the sample survey 
statistics which is better and more 
reliable is being adopted. For instance, 
this year in Bihar, Uttar Pradesh, 
Bombay and West Bengal, the data 
were collected on that basis. We wish 
very much that the same method is 
followed in other places also. 




